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(b) Statement by Government accepting the above Report and giving
reasons for the delay in laying the papers mentioned at (i) (a)
above. [Placed in Library. See No. L.T. 6093/16/16]

II. (1) Memorandum of Understanding between the Government of India
(Department of Heavy Industry, Ministry of Heavy Industries and Public
Enterprises) and the Richardson and Cruddas (1972) Limited, for the
year 2016-17. [Placed in Library. See No. L.T. 6094/16/16]

(2) Memorandum of Understanding between the Government of India
(Department of Heavy Industry, Ministry of Heavy Industries and
Public Enterprises) and the Hindustan Salts Limited (HSL), for the year
2016-17. [Placed in Library. See No. L.T. 6099/16/16]

(3) Memorandum of Understanding between the Hindustan Salts Limited
(Holding Company) and the Sambhar Salts Limited, for the year
2016-17. [Placed in Library. See No. L.T. 6096/16/16]

(4) Memorandum of Understanding between the Government of India
(Department of Heavy Industry, Ministry of Heavy Industries and Public
Enterprises) and the NEPA Limited, for the year 2016-17.

[Placed in Library. See No. L.T. 6097/16/16]

(5) Memorandum of Understanding between the Government of India
(Department of Heavy Industry, Ministry of Heavy Industries and Public
Enterprises) and the Heavy Engineering Corporation Limited (HEC), for
the year 2016-17. [Placed in Library. See No. L.T. 6098/16/16]

STATEMENTS BY MINISTERS

Status of implementation of recommendations contained in the One Hundred
and Twenty-second and One Hundred and Twenty-sixth Reports of the

Department-related Parliamentary Standing Committee on Commerce

THE MINISTER OF STATE OF THE MINISTRY OF COMMERCE AND
INDUSTRY (SHRIMATI NIRMALA SITHARAMAN): Sir, I make the following

statements regarding:—

(i) Status of implementation of recommendations contained in the One Hundred
and Twenty-second Report of the Department-related Parliamentary Standing

Committee on Commerce on "Ease of doing Business; and



24 Re. Demand to take... [RAJYA SABHA] ...Disabilities Bill, 2014

(i1) Status of implementation of recommendations contained in the One Hundred
and Twenty-sixth Report of the Department-related Parliamentary Standing
Committee on Commerce on Demands for Grants (2016-17) pertaining to

Demand No. 12 of the Department of Industrial Policy and Promotion.

Status of implementation of recommendations contained in the One Hundred
and Ninty-seventh Report of the Department-related Parliamentary
Standing Committee on Home Affairs

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI KIREN RIJIJU): Sir, I make a statement regarding Status of implementation
of recommendations contained in the One Hundred and Ninety-seventh Report of the
Department-related Parliamentary Standing Committee on Home Affairs on Demands
for Grants (2016-17) pertaining to the Ministry of Home Affairs.

RE. DEMAND TO TAKE UP THE RIGHTS OF PERSONS WITH
DISABILITIES BILL, 2014

MR. DEPUTY CHAIRMAN: No; please. ...(Interruptions)... Please. ...(Interruptions)...

it wchter 95 s (SR USeN): W), AR Ud request © T 31T The Rights of
Persons with Disabilities Bill, 2014 &1 3T 9 B9 ¥ U &I O] 3R 39 W
U7 BISY agree &I, Al 8H AT Ygcl SHHI UTH HX <l

MR. DEPUTY CHAIRMAN: Yes. ...(Interruptions)... 1 believe, yes. ...(Interruptions)...
Yes. ...(Interruptions)... Agreed. ...(Interruptions)...

it <hter =g fAsm: S disabled persons TR Bl B 8, I8 91 S9¢ &b H B
MY Ul SADB! U Hal QISYI ...(FGE)... IAB] Fa] & iR I HRal S|
...(TTHT)....

st TR AT (ST UN): B AT W TIR I ... (FGEF)....

st weler dg fAsm: 9 AN S9! SR Il 6 U BRI Bl JIR Bl MY TS
SR I BT SIRYI ..(FEHM)... 3FR T T8 JIR 8, o 3T J8al SHdl o
TNRTT 3R SHHI URT BT S

MR. DEPUTY CHAIRMAN: I believe, if all of you stand up....(Interruptions)...
If all of you stand up, what do I do? ...(Interruptions)...

S AN UATA: BH AN WS © b MY JW TAD! Y®H PRAT I
...(TAHT)....

SHRI ANAND SHARMA (Himachal Pradesh): Sir, we all are of this view that



